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BEFORE THE REG STRAR M K HANJURA
Transfer Petition(s)(CGvil) No(s). 257- 266/ 2014
U O ETC ETC Petitioner(s)

VERSUS

SKP SECURI TI ES LTD & ORS Respondent ( s)
(with appln. (s) for stay)
Date : 13/01/2015 These petitions were called on for hearing today.
For Petitioner(s)

M. D. S. Mhra, Adv.

M. Sudhakar Dwi vedi, Adv.
For Respondent (s)

Ms. Praveen Swarup, Adv.

M. J.K Mttal, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER
The office report indicates that the respondent nos. 2 and 3
have already filed the counter affidavit. The ot her se
rved

respondents shall be a liberty to file the counter affidavit within

a period of four weeks .

The office report proceeds to state that the service report

fromthe Trial Court in respect of the respondent nos.

not been received as yet.

Li st again on 20.03.2015.
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